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1Y SPEEDIOS SRIALL

BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
Origdanl Applleation No. 1352024
thusbu Singl VEStnte of Uttar Pratdesh & Ors

1. Ronna Prafap Singh

Son of Gajraj Singh, Resident of Village Balanpur,

Jangi Gonj, Tehsit Gyanpur,
District Bhadhoi-221304 U Respondent No. 9

7. Girdhari Prasnd Pathiak

ok

Resident of Villope Maohera, “Yehsil Bara,
Distriet Prayagraj-212107 U.P Respondent No, 10
Vijay KumarSingh

Resident of Dubar Kalan Lelgang

District Mirzapur-231231 U.P Respondent No. 11
M/s Prakash

Through his proprictor Prakash Chandra Shukla

Son af Lat Chandra Shukla Resident of Village Permanandpur,

Tehsi! Haudiya, District Prayagroj-221503 U.P Respondent No. 12

5. M/s Mahip Construction

G. Shrimati Shakumiala

7. M/s Singh Cuustruction

10. District Forest Officer; Mirzapur
Uttor Prodesh 231001

11. Distriet Forest Officer, Prayngraj

Re, lam I_ji;';_lfog
@ Exﬁﬁ"m"?gia" vl ‘
A feapy o endes & appha:'.muﬂ. wiv envlosed),

FIN

Through his proprictor Shri Mahip Singh

San of late Shesh Pratap Singh Resident of Bisenkapura,

Post Dahariya Urva, Tehsil Meja,

District Prayagraj-212302 ur Respondent No.13

W/o of Shri Punjab Singh resident of Village Biscapur,
Post Dahariya, Police Station Mejz, ,
District Prayvagraj-212305 uFp Respondent Ne. 14

Through his propnctor Shri Dheeraj Singh
i i fVillage and IPost Ghurpur,

Tehsil Bara Distr Respondent No.15
M/s Gyatrl Construction

Through its proprietar Shrimati Gyatri Singh

Resident of Phase-2, Soyepur, Pandcypur

District Varanasi-221001 U.P Respondent No. 16
Arun Kumar Singh

Son of Dharmender Pratap Singh Resident of Village Mandakhas, -

Potice Station Tappa Manda, Tehsil Meja,

District Pruyagraj-212302 u.p Respondent No.17

Civil Lines Raad, Forest Office Reud, Mirzapur,
Emuil: nmn:eshmillsl@gmnil.cnmJ;uccf-up@niu.in. Respomitent No. 20

211009, Utar fradesh

17018, Industrial estate, naini, Aflahabad, Pruyngraj =
Respuntdent No. |

il dedi-allbnd @ demsme.gov.in
~ NOTICE

Sizyg
o the alune fitlel Applivation was listeed Dot
when the fribuna

ape the Hou'ble  Fribumal o0
1 witet-alia passed the

v.

e A
e




4, Remaining official respondents have been served througlt cuall,
4 Rrspau.rc‘:frrren' 11.12.2024 has been fited by respomdent no, 5-DFO Bliadohi (Sapn,

Ravidas Nagar),

6. Respanses have not been filed by respondents no. I to 4 aud 6 to B with respect to the
questions/aspects referred to in order dated 24.10.2024 pussed by this Tribumnal,

7. In view of facts aud circuinstances of the case we consider presence .af Dro,
Mirzapur and DFO, Prayagraj to be necessary for just and proper adjudicution of the
gquestions involved in the case and they are impleaded as respondents no. 18 and 19,

8. Tlhe Registry is directed to amend memo of partics fo the application and Issue
notices 1o respondents no, 18 and 19.

9. Responses by respondents no. to 4 and 6 fo 8, 18 und 19 may be filed ul least 3 duys
before the next date of hearing fixed.

12, List on 18.02.2025 for further cousideratios.

sk de_

2 Now, take further notice that the above matier will be listed for further consideration

before the Hon'ble Tribunal on 18™ February, 2025, at Faridkot House, Copernicus Marg,

New Delhi-110001 through physical hearing (with hybrid option), when you may appear before

the Hon'ble Tribunal either in person or by a pleader duly instructed, and file reply/response, as

per directions of the Hon'ble Tribunal vide Order dated 10.01.2025.

= Take further notice that in default of your appearance on the date above mentioned, the

said Application will be heard and determined in your absence.

4. Given under my hand and the scal of this Hon'ble Tribunal, on this 22 January, 2025.
Note: (For Orders, Cause Lists & other information, please visit our, website

13

wwne.greentribunal. gov.in) ; ;@} ,) yf;

Consultan! (Judicial), NGT
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